
 an>

 Title:  Regarding  crop  destroyed  by  wild  animals.

 थी  जनार्दन शिशु  (रीवा)  :  महोदया,  जंगली  जानवरों  A  फसलों  को  बहुत  भारी  नुक़सान  हो  रहा  |  हमारे  जिले  में  एक-तिहाई  इलाके  में  नील  गायों  द्वारा  yt  फसल  aAve  की  जा  रही  है।  भारत
 सरकार  नें  वन  संरक्षण  अधिनियम  में  संशोधन  जरूर  किया  हैं,  लेकिन  पेश  सरकारों  का  उस  पर  अभी  तक  ध्यान  आकृष्ट  कठी  हुआ  है

 मेंरा  फ्दु  सरकार  से  निवेदन  हैं  कि  वह  प्रठेर  के  वन  मंत्रियों  का  सम्मेलन  आयोजित  कर  किसानों  को  जील  गायों  से  होने  वाले  नुक़सान  से  बचाने  की  कृपा  करैं  |  धन्यवाद।
 माननीय  अध्यक्ष.  :  कुंवर  पुरैष्पेन्दू  अंठ  चन्देल  को  थी  जनार्दन  शिशु  द्वारा  उठाए  गए  विषय के  साथ  संबद्ध  करने  की  अनुमति  पुदीन  की  जाती  है|

 HON.  SPEAKER:  The  House  stands  adjourned  to  meet  again  at  2.35  p.m.

 13.34  hours

 The  Lok  Sabha  then  adjourned  till  Thirty-Five  Minutes  past
 Fourteen  of  the  Clock.

 14.37  hours

 The  Lok  Sabha  re-assembled

 at  Thirty-Seven  minutes  past  Fourteen  of  the  Clock.

 (Hon.  Deputy  Speaker  jin  the  Chair)

 MATTERS  UNDER  RULE  377  +

 HON.  DEPUTY  SPEAKER:  Hon.  Members,  the  matters  under  Rule  377  shall  be  laid  on  the  Table  of  the  House.  Members  who  have  been  permitted  to
 raise  matters  under  Rule  377  today  and  are  desirous  of  laying  them  may  personally  hand  over  the  text  of  the  matter  at  the  Table  of  the  House  within
 20  minutes.  Only  those  matters  shall  be  treated  as  laid  for  which  the  text  of  the  matter  has  been  received  at  the  Table  within  the  stipulated  time.
 The  rest  will  be  treated  as  lapsed.


